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News' of 18 March, 1979, hay been
seen,

(b) & (c). The allegation in the
news Htem was that funds of the
Paradip Port Trust had been misap-
propriated in connection with a
‘Souvenir’ hrought out in 1872 on the
occasion of a Seminar, The ‘Souve-
nir' wag not, however, brought put by
or on behalf of the Port Trust it
wag published by the Editor, There-
fore, the question of misappropriation
of Port Trust’s funds does not arise,
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